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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting water bodies in Punjab
reveals govt. report" appearing in the Tribune dated 16.09.2024.

INDEX

Sr. No. Particulars Page no.

1 Final Status Report by way of affidavit of Er. Surinderiit Singh, 1-9
Environmental Engineer, Punjab Pollution Control Board,
Regional Office, Barnala on behalf of respondent no.1 Punjab
Pollution Control Board.

2 Annexure-A 10-11

A copy of office order no. 475 dated 10.12.2024 issued by the
Punjab Pollution Control Board for the formation of a
committee.

3 Annexure-B _ 12-14

A copy of letter no. 3013 dated 25.04.2025 vide which notice
was issued to the Department of Rural Development and
Panchayats with an opportunity of hearing.

4 Annexure-C .15-16

A copy of the letter no. 15136-54 dated 02.05.2025 issued to
the Environmental Engineers of the Board.

1

5 Annexure-D 17-18

A copy of the letter no. 15155 dated 02.05.2025 issued to the
Director, Rural Development and Panchayats to submit the
report.

6 Annexure-E 19

A copy of letter memo no. PRC/SASN/2025/58 dated
07.05.2025 of the Government of Punjab, Department of
Rural Development and Panchayats.




101

Annexure-F

A copy of English translation of Punjabi language memo
no.CE-2025/22871-872 dated 09.05.2025 of the Chief
Engineer, Municipal Councils / Nagar Panchayats, Directorate,
Department of Local Government, Punjab alongwith status
report received from Municipal Councils / Nagar Panchayats
till 07.05.2025.

20-21

Annexure-G

A copy of letter no. CE/2025/197 dated 11.09.2025 of Chief
Engineer (O and M), Department of Local Government,
Punjab.

22-23

Annexure-H
A copy of letter no. CE/2025/58906 dated 12.09.2025 of Chief

Engineer (O and M), (Municipal Councils / Nagar Panchayats),
Directorate, Department of Local Government, Punjab.

24-25

10

Annexure-I

The list of district wise information of point sources of
pollution as prepared by the officers of the Board.

26

Date: I7/09/2_02.‘5 (Surinderijit Sngh)
Place: Bupa’a

Surindayeat Singh

Environmental Engineer

Punjab Pollution Control Board,

Regional Office, Barnala
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting water bodies in Punjab
reveals govt. report" appearing in the Tribune dated 16.09.2024.

Final Status Report by way of affidavit of Er. Surinderjit Singh,
Environmental Engineer, Punjab Pollution Control Board, Regional Office, Barnala on
behalf of respondent no.1 Punjab Pollution Control Board.

I, the above-named deponent, do hereby solemnly affirm and state as

lhis Docuirs -.;;&(Egns-an registred

at Serial No....... e ongnfE D

this day cflys,ﬁﬁinﬂ &25'

That the above-mentioned Original Application was registered by the Hon'ble

National Green Tribunal in exercise of its suo moto powers on the basis of "News
Item titled "Over 1200 sources polluting water bodies in Punjab reveals govt.
report" appearing in the Tribune dated 16.09.2024.

2) That after consideration of the matter, the Hon'ble Tribunal was pleased to pass
an order dated 15.10.2024 thereby impleading the Punjab Pollution Control
Board, the Central Pollution Control Board and Ministry of Environment, Forest
and Climate Change, Regional Office, Chandigarh as respondents in the case with
direction to file their response / reply before the Tribunal.

3) That in compliance to the orders dated 15.10.2024 of the Hon'ble Tribunal and
in view of the facts and circumstances of the case, the competent authority of
the Board has constituted a committee of the following officers vide office order
no. 475 dated 10.12.2024 to gather information and prepare status report in the

case.

a) Environmental Eng'ineer, Regional Office, Amritsar- Nodal Officer

b) Environmental Engineer, Regional Office, Sangrur- Member

c) Environmental Engineer, Regional Office, Jalandhar-Member

d) Environmental Engineer, Regional Office, Patiala-Member

e) Environmental Engineer, Regional Office, Barnala-member Convenor

A copy of office order no. 475 dated 10.12.2024 issued by the
Punjab Pollution Control Board is enclosed as Annexure-A. It is pertinent to
mention here that after the issuance of office order no. 475 dated 10.12.2024,
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the Board has appointed Er. Kuldip Singh, Senior Environmental Engineer to head
the committee of the officers and the Environmental Engineer, Punjab Pollution
Control Board, Regional Office, Barnala was assigned the duty to file report

before the Hon'ble National Green Tribunal.

4) That the Board has earlier filed interim replies dated 30.01.2025 and 12.05.2025
before this Hon'ble Tribunal and sought time for filing of the final status report.
The Hon'ble Tribunal was pleased to grant time to the Board. The Board has
conducted meetings through virtual mode on 27.01.2025, 28.02.2025 with the
concerned departments to gather the information relating to the case. The Board
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s written the following letters to the concerned departments / officers

ﬁ how cause notice for violation of the provisions of the Water (Prevention
anfl Control of Pollution) Act, 1974 against non-receipt of the report by
.03.2025 was issued to the Director, Department of Rural Development and

S
‘t“‘ f
@Q! - 0?\ Panchayats vide letter no.3013 dated 25.04.2025 with an opportunity o

b)

hearing before the Chairman of the Board on 06.05.2025. A copy of the notice

dated 25.04.2025 is enclosed as Annexure-B,

A letter bearing no. 15136-54 dated 02.05.2025 was issued to the
Environmental Engineers of all the Regional Offices of Punjab Pollution Control
Board to ensure the compliance of the orders of the Hon'ble National Green
Tribunal and to submit the desired report within 07 days. A copy of the letter
no. 15136-54 dated 02.05.2025 is enclosed as Annexure-C.

A letter bearing no. 15155 dated 02.05.2025 was issued to the Director, Rural
Development and Panchayats to ensure the compliance of the orders of the
Hon'ble National Green Tribunal and to submit the report desired by the Board
within 07 days. A copy of the letter no. 15155 dated 02.05.2025 is enclosed

as Annexure-D.

d) A meeting of the concerned departments was also convened before the

Chairman of the Board so that the desired information is supplied by the

departments to the Board.

e) Sh. Tejinder Singh, Superintending Engineer attended the hearing on

06.05.2025 before the Chairman of the Board on behalf of the Director, Rural
Development and Panchayats. The officer submitted a written reply which
was taken on record. The officer stated that the Department of Rural
Development & Panchayats has already framed a 10-year action plan for
treatment of village ponds water which is falling directly or indirectly into
various rivers/drains of Punjab state. Work of treatment/rejuvenation of
village ponds is under progress and completed in some of the villages. He
further informed that in district Barnala, work of 07 ponds and in district Moga
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work of 03 ponds has been completed. The officer assured that report of all
water polluting sources related to Department of Rural Development and
Panchayats will be submitted within 3-5 days. After hearing the representative
from the Department of Rural Development & Panchayats, Officers of the
Board, the Chairman of the Board decided that the Department of Rural

Development & Panchayats shall submit report of all water polluting sources
related to their department, within 5 days.

5) That with the efforts made by the officers of the Punjab Pollution Control Board,
the Department of Rural Development and Panchayats and the Department of
Local Government have given reports to the Board with regard to the closure and
existence of the polluting sourcing in the State. The Regional Offices of the

Punjab Pollution Control Board have also given report. The report relating to
s yepolluting water sources is given below:

gpartment of Rural Development and Panchayats

ector, Department of Rural Development and Panchayats, Government of

< db has furnished information to the Punjab Pollution Control Board vide letter
memo no. PRC/SASN/2025/58 dated 07.05.2025. It is mentioned in the letter

that the Department of Rural Development and Panchayats has scrutinized the
list of polluting sources in Punjab as provided by the Department of Water
Resources. The relevant facts of the letter are mentioned below:
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a) The figure of 619 water polluting sources disclosed by the Department of
Water Resources is not upto date and the survey of the Department of
Rural Development and Panchayats shows that there are 800 Outlets in
rural area which are disposing waste water directly into rivers or through
their tributaries in the state of Punjab. These 800 outlets have been

divided into three Phases as per guidelines of NGT whose detail as well as
progress till date is as follows:

R a
i’:i :_. w
"\%\ax @ S.No. [ Phase | Total No. of | Complete | Ongoing | Not

w3 B villages works started
‘%. @ 1 Phase-1 167 130 15 22

i B 2 Phase-2 317 60 18 239

e 3 Phase-3 316 14 11 291

Total 800 204 44 552

b) Restoration of water bodies in Rural Area needs huge financial outlay to
the tune of about Rs. 5000 Cr. Keeping in view the financial position of
the State of Punjab and manpower/resources available for execution of
the work, it is not possible to Renovate/Rejuvenation all the ponds in one
year. Considering these facts, the Action plan for restoration of water
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bodies in rural areas has been prepared for period of ten years as per the

below:
Table Abstract of Action Plan
S.No. [ Year Total Total Number [ Total No. | Total
number of | of new ponds | of Ponds | Funds
ponds to be | to be required
renovated | constructed (In Crore)
dug
1 2020-21 1110 180 1290 331.5
2 2021-22 1690 190 1880 489.09
3 2022-23 1625 230 1855 494.26
4 2023-24 1530 220 1750 475.41
5 2024-25 1690 230 1920 530.82
6 2025-26 1550 220 1770 498.85
7 2026-27 1540 230 1770 510.25
8 2027-28 1410 210 1620 476.91
9 2028-29 1620 260 1880 565.92
10 2029-30 1701 296 1997 614.57
Total 15466 2266 17732 4987.58

Government of Punjab, Department of Rural Development and Panchayats
is enclosed as Annexure-E.

e) Vide memo no. PRS/ASAN/ 2025/1225 dated 30.07.2025, the
Superintending Engineer, Department of Rural Development and

i%% Panchayats has given renewed information with regard to the water
‘;:‘?“ %,% polluting sources as under:
E/QL’ S.No. | Phase Total No. | Complete | Ongoing | Not
/:_‘ P of Works started

S % Villages
(35 % 3‘3 Phase-1 | 167 147 16 4

,g;i ‘:é Phase-2 317 88 36 193

U Phase-3 316 24 19 273

Total 800 259 71 470

Table Abstract of Action Plan

S.No. | year Total Number of ponds to be
renovated
2025-26 70
Lo |2 2026-27 200
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3 2027-28 200
Total | 470
Note: The ongoing works (71 numbers) will be completed during year

2025-26.
B. Department of Local Government

a) The Chief Engineer, Municipal Councils / Nagar Panchayats, Directorate,
Department of Local Government, Punjab vide memo no.CE-2025/22871-872
dated 09.05.2025 has desired fresh report in OA No. 1229 of 2024 from the
following officers upto 12.05.2025.

a) The Additional Deputy Commissioners of Amritsar, Barnala, Bathinda,
Faridkot, Fazilka, Ferozepur, Gurdaspur, Malerkotla, Mansa, Patiala, SAS
Nagar, SBS Nagar, Sangrur, Muktsar, Tarn Taran of the State of Punjab.

& b) Executive Officers of Municipal Councils / Nagar Panchayats of districts

amgtgﬂtﬂﬁiﬂ ritsar, Bathinda, Fazilka, Gurdaspur, Patiala, Sangrur, Muktsar Sahib of the
uBLIC
* %‘,‘E—?ﬁﬁ‘;&f? x| Btate of Punjab.
oy iHDIA

Reei. ¥0- 1T A Evacutive Officers of Municipal Councils / Nagar Panchayats of Barnala,
: .QE\@’ Dhanola, Handiaya, Tappa, Faridkot, Jaito, Ferozepur, Makhu, Mudki,
' Ahmdgarh, Amargarh, Boha, Joga, Dera Bassi, Kharar, Kurali, Lalru, Naya

Gaon, Zirakpur, Gharuan, Banga, Rahon, Khemkaran, Patti and Tarn Taran of
the State of Punjab.

%o

d) However, the Chief Engineer, Municipal Councils / Nagar Panchayats,
Directorate, Department of Local Government, Punjab vide the said memo
dated 09.05.2025 has enclosed the status report received from Municipal
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Councils / Nagar Panchayats in reference to OA No. 1229 of 2024 till
07.05.2025. According to the contents of the status report relating to the 23

|, P

Og districts of the State of Punjab, report from 72 Municipal Councils / Nagar

: (‘1 Panchayats has been received by the department whereas, report of 81
'3(\';",‘3;5, Municipal Councils / Nagar Panchayats is awaited.

r%t e) A copy of English translation of Punjabi language memo no.CE-2025/22871-

= 872 dated 09.05.2025 of the Chief Engineer, Municipal Councils / Nagar

Panchayats, Directorate, Department of Local Government, Punjab alongwith
status report received from Municipal Councils / Nagar Panchayats till
07.05.2025 is enclosed as Annexure-F.

f) Now the Department of Local Government, Punjab has given final report /
information relating to water polluting sources and action taken in reference
to Municipal Corporations and Municipal Councils / Nagar Panchayats
separately. The information may please be read as under:
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Municipal Corporations

The Chief Engineer (O and M), Department of Local Government vide
letter no. CE/2025/197 dated 11.09.2025 has disclosed the information
relating to polluting sources with action plan in respect of Municipal
Corporations of the State of Punjab to the office of Member Secretary,
Punjab Pollution Control Board. The information is reproduced below:

S.No.

Total
No.s of
Polluting
sources

Action Plan

Work in | undue
progress | planning
stage

No.
action
to be
required

Balance

no. of
polluting
sources

Polluting
Sources
Removed

200 181 19 11 5 3 S

Abstract of Action Plan

S.No.

Year Total number of polluting sources where
sewage treatment plant in under

construction / under planning stage

. sty

2025-26 2

1
2\

2026-27 1

*)

Total

3

' % REGT. NO. 3177 @a A copy of letter no. CE/2025/197 dated 11.09.2025 of Chief Engineer
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(O and M), Department of Local Government is enclosed as
Annexure-G.

Municipal Councils/ Nagar Panchayats

The Chief Engineer (Municipal Councils / Nagar Panchayats),
Directorate, Department of Local Government, Punjab vide letter no.
CE/2025/58906 dated 12.09.2025 has disclosed the information
relating to polluting sources with action plan in respect of Municipal
Councils / Nagar Panchayats of the State of Punjab to the office of
Member Secretary, Punjab Pollution Control Board. The information is
reproduced below:

S.No.

Balance Action Plan
no.
polluting

sources

Total
of
polluting
sources

Polluting
sources
removed

no.
of

Work in

Under
Progress

Planning
state

78 33 45 26 19

Abstract of Action Plan

S.No.

Total no. of polluting sources where sewage
treatment plants is under construction / under
planning stage.

Year
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1 2025-26 14
2 2026-27 30
3 2027-28 =
4 2028-29 =
5 2029-30 1
Total 45

A copy of letter no. CE/2025/58906 dated 12.09.2025 of Chief Engineer
(O and M), (Municipal Councils / Nagar Panchayats), Directorate, Department of

Local Government, Punjab is enclosed as Annexure-H.

Punjab Pollution Control Board

a) All the Regional Offices of the Punjab Pollution Control Board have also
verified the polluting water sources falling in the area of jurisdiction. The
,complied information in respect of point sources of industrial, village

Waste | local body | Waste

1 Operational | 20 450 99 32 239 g
2 Closed 26 132 35 11 3 93
3 Total 46 582 134 43 242 102

b) The total number of industrial sources of pollution were identified to be 46
out of which 26 have been closed and 20 sources are in operational condition.

c) The list of district wise information of point sources of pollution as prepared
by the officers of the Board is enclosed as Annexure-I.

6) That after perusal of the reports of the Department of Rural Development and
Panchayats, Department of Local Government, Punjab and Punjab Pollution
Control Board, it is observed that there are total number of 1511 polluting sources
out of which 606 number of polluting sources have been closed. The detail of the

polluting sources is given in a tabular form below:

S.No | Point Sources Total Polluting Balance
number of | sources number of
polluting | closed /| polluting
sources removed sources

1 Department  of  Rural 800 259 541
Development and
Panchayats
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2 Department of Local 200 181 19
Government in respect of
Municipal Corporations

3 Department of Local 78 33 45
Government in respect of
Municipal Councils/ Nagar

Panchayats
4 Industrial 46 26 20
5 Dairy Waste 43 11 32
6 Individual 242 03 239
7 Other 102 93 09
Total 1511 606 905

7) That it is relevant to mention here that out of the 541 polluting sources relating
to the Department of Rural Development and Panchayats, 71 works are going on
and these works will be completed during the year 2025-26. Out of the 19
number of polluting sources relating to Municipal Corporations, no action is
required in 11 number cases whereas work is in progress at 05 location and 03
are at planning stage. Similarly, out of the 45 number of polluting sources relating
to Municipal Councils / Nagar Panchayats, work is in progress at 26 number of

logations and 19 locations are under planning.

1 t the officers of the Board have been instructed by the competent authority

of fhe Board to cross check the information provided by the Department of Rural

“t——="" appropriate action for earlier resolution of the problem.

9) That the deponent may kindly be allowed to place on record the present affidavit
in compliance of orders passed in the above-mentioned case for kind
consideration and appropriate orders of this Hon’ble Tribunal.

Deponent

Date: V7/09/202 5 (Surinderjit ingh)g ﬁ
Environmental Engineer

Place: ‘Bw‘nala Punjab Pollution Control Board,
Regional Office, Barnala

lhis Documents has been registrea
at Serial
thig day of.

R T T T T

VERIFICATION:

I, the deponent above named, do hereby verify and state that the contents of
the above affidavit are true and correct to the best of my knowledge as derived from the
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Deponent
Gk qD\z§ !@L Y
Surinderjit-Singh)
Date: l7/99 2025 Environmental Engineer
Place: Bax‘no.ﬂﬂ. X

i | Board
Punjab Pollution Contro /
jRegiona[ Office, Barnala

[his Uocums*:g‘s @:\geen registres
at Serial No ——

this day‘ offlIll.'IllllI‘lIl.IlllIll‘lzo

17 SEP 2005

e fden
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17 SEP 2025 |
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ew of the above facts and circumstances of the case, a comn: ‘
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4} iy i ohereby constituted to gather information and prep
of following officers is
report in the case.

ental Engineer, Reglonal Office, Amritsar -Nodal Qfficer
.a) E'm{imﬂm tal Englneer, Reglonal Office, Sangrur- Member
3 Em?ronmEﬂ | Engineer, Regional Office, Jalandhar - Member
. Enwronmanla; Engineer, Regional Office, Patfala - Member
¢ Env'lron::::; En:lneer. Reglonal Office, Barnala - Member Convenor
8) Environ
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A copy of the above Is forw'arded to the following for inforration and
immediate necessary action:
1. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
2, érﬁrtzg;ental Engineer, Punjab Pollution Control Board, Regional Office,
3. gsgi?oﬁ;ental Engineer, P,un]ab' Pollutlon Control Board, Regional Oifice,
4. é:&nmf’#;gntal Engineer, Punjab Pallution Control Board, Regional Offics,
nggfiimental Engineer, Punjab Pollution Control Board, Regional Office,
Bamala. :
b\‘b\fwt\l { r}\\hfi\‘
Chairman
Endst. No, __ Dated . @

A copy of the above is forwarded to the following for information and for
ensuring immediate necessary action and compilance:
1) The Chief Environmental Engineer, Punjab Pollution Control Board, Jalandhar

Patiala and Ludhlana.
2) The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office, Amritsar, Jalandhar, Bathinda, Patlala-1/2, Ludhiana-2,

sd/-
Chalirman
Endst. o, ____ Dated a

A copy of the above Is forwardeq to the M iab
Pollution Control Board, Vatavaran Bhawan, Nabha Roat:mgael]}a;sae%?taigbnzgggﬂ

please,
sdf-
Chalrman
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S"l" >
' Show
V' cause notice for violation of provisions of the Water (Prevention &

Control of I’(‘I"[I”Qri) Act, 1974,

establish /s 2;}1‘5“}“‘5}; it Is mandatory on part of the establishment to ohtaln r,rm'.rsr;fr'f:
AIr (Preve t‘l o the Water (Prevention & Control of Pollution) Act, 1974 and u/s 21 of the
ntion & Control of Pollution) Act, 1981 for establishment of project.
‘ And whereas, it Is also mandatory on part of the establishment to obtain consent
U:" Operate an outlet u/s 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 for
discharge of sewage or trade effluent Into sewer or onto land or through any other mode aof
disposal.
. And whereas, It Is also mandatory on the part of the establishment to provide
adequate & appropriate effluent/sewage treatment plant and pollution control facilities t0
bring down the concentration of various pollutants In the sewage or effluents being discharged,

Within the permissible limits prescribed for such establishments. )
And whereas, a news item titled “Over 1200 sources polluting water bodies In

Punjab reveals Govt. report” published In the newspaper ‘The Tribune’ dated 16.09.2024. The
news item relates to a government report that identifies over 1,200 sources of pollution
affecting water bodies in Punjab, As per the article, there are 59 number of pollution sources in
District Barnala. As per the report, untreated water from villages, municipal committees, and
other organizations is often discharged directly into rivers and drains, leading to significant
water pollution. This practice violates both the Water Pollution Act and the Northern India

Canals and Drainage Act of 1873, _'
" And whereas, Hon’ble NGT has registered suo-moto OA No. 1229 of 2024 on the

basis of a news item titled “Over 1200 sources polluting water bodies in Punjab reveals Govt.
report” appearing in the Tribune dated 16.09.2024.
’ And whereas, the Depértmenlt of Water Resources, Pu njab provided district wise

list of water polluting sources through e-mail dated 24.01.2025.
y/ - "~ And whereas, as per list pro:uided by the Department of Water Resources, 13-

point sources comprising of villages of district Moga are discharging their wastewater into
different drains. The names of the villages are Chugawan, Kokri Kalan, Kokri Phulls Singh,
Ajitwal, Sadda Singh Wala, Attari, Lopon, R'asulpur, Mallah, Jlal, Aklian, Jhugian, Pakharwadh,
Raounta, Khai, Jawahar Singh Wala, Minia, Bir Kaunke, Ransih, Lopon, Ghraunda, Burjharika,
- Sahoke , Sekhan, Bambiha Bhai, Thathi Bhai, Manuke , Smadh Bhai, Thraj, Wander, Chand,

- Tarewals, Sihghawala,' Bahona , Bughlp@ra, Mehna, Nathuwala, Chuharchak, Langeangz,
Chotaghar, Gill, Mandera, Duneke, Jai Singh Wala, Daudhar, Dangian, Gholia Drain, Langiana 2 ‘

S5 alr:é'iﬁ:é\ﬁglfélﬁﬂka?alfnnaraarkraﬁiE‘klglalrglf'l."nr“ rne 'vuu;ITQr HONUITINN ACT.RANOLTNA INOIrTOsarr] -
And whereas, as per list provided by the Department of Water Resources, 51

villages of district Barnala are discharging their wastewater into different drains. The names of
. villages are village chananwal, village bihli, :vil!age chiniwal, village moom, village mehal kalan,
'+ village nihaluwal, village kalal majra, village kutba, village hardaspura, village atar singh wala,
village harigarh, village Ghunas, village dhaula, village Fatehgarh channa, village dangarh, village
bhathlan, village kattu, village daraj, village daraka, village dhilwan, village sukhpura, village
waddi khuddi, village ramsar kothe, village patti, village naiwal, village thikriwal, viilage amla
singh wala, village karamgarh, village gumti, village hamidi, village thuliwal, village sehna, village
chungha, village tallewal, village jodhpur, village Jjaglitpura, village cheema, village kaire, village
Raisar, village kalalan, village chappa, village kurar, village uggoke, village sahaur, village sekjra,
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Vi“a era na ulab Siﬂf_’h.hhﬁ!]aq-
8¢ rajla, Village pandher, village hadbar, village bhalnl, village channa B ) r,

village nain
3 ewala,
ated 18.11,2020 passed in OA ng.

And wherea 4 a1 vlda order d
reas, ‘hi! Hon hlf‘ NGT ! f"n ;'|”r| (lthnl’.‘?) had di”.’r.tl’_?f! .';||'

(Lt. Col. Sarvadaman Singh Oberol Vs Unlon of In
and UTs to munl!nll‘ ::I\:n.t'r]liﬂ actlon for 351 polluted river r.'rrr:tnhr_rr.,nnd rr:;to:,”,.r,ﬁ
of water bodies and deslpnation of nodal agency for restoration of viater hm_ilr!.;. h.] campllance
o the orders of e Hon'ble NGT, it has been decided by the ?lalf? ,r'f ,F“nm.b thal the
Department of Ry al Davelapiient aivd Panchayats and the Gepartfient of Local Govalfimeng
shall prepare draft Action plan for restoration of ponds falling in rural n‘nd urban areas e
CPCB puldelines for submissions to the CPCD. The Diractorate of Environment and r_l|méh.__
Change has accordingly submitted the Action Plan for rejuvenation of ponds. In 'h_" sald f‘-'-’-fl”r-
Plan, the vesponsibilities of the various stakeholder departments have been defined and the
Department of Ruyal Development and Panchayat has been assigned with the following
responsibilities:
Identification, restoration and management of village ponds in a ti
Finalization of appropriate technology
Arrangement of funds for treatment technology In various villages
Reuse of ponds water for agriculture purpose and for any other use as
Proper operation and maintenance of treatment facilities Installed in village ponds
Create awareness among local population for keeping rural ponds pollution free.
. Any other action as directed by Government from time to time.
And whereas, the District Development & Panchayat Officers of Moga and
Barnala Districts were issued show cause notice: for violation of provisions of the Water
(Prevention & Control of Pallution) Act, 1974 with an opportunity of personal hearing before
Chairman of the Board on 18.03.2025 postponed to 28.03.2025. _
And whereas, Sh. Hari Singh, BDPO, Moga-1 on behalf of the DDPO, Moga
attended the hearing and submitted a written reply which was taken on record. He further
stated that he was BDPO and had knowledge of the facts related to Block Moga-1 only and he
was not aware about whole of the district Moga.

_ And whereas, the District Development & Panchayat Officer, Barnalz did not
attend the hearing but submitted written reply through e-mail dated 28.03.2025 w.r.t. noticz
issued o :it,swhich was taken on record. He submitted that due to official duties at Mohali
Court, he was not able to attend the hearing on said date & time and requested to give = fresh
date for hearing. '

And whereas, during hearing, Chairman of the Board took serious view of non-
appearance of District Development & Panchayat, Officer, Moga & Barnala in the personal
hearing. Moreover, the officer attending.ti;e hear‘[qg on behalf of DDPO Moga was not aware
about the facts of whole Moga district. 'i_‘his shows that the District Development & Panchaysat
Officers, Moga & Barnala are not serious regarding compliance of Hon’ble NGT order in suo-
moto OA No. 1229 of 2024, ;

. And whereas, in reference to subject matter, a meeting was conducted by the
Board with the stakeholder departments on 27.01.2025, which was attended by Sh. Tejinder
Slngh.MuIFa-ni, SE, onl beha!f_of your department. During the meeting, he informed that they
have scrutinized the .llst pravided by the Department of Water Resources and according to this
list, 619 water polluting sources throughout the Punjab are related to this department. Further
he added that 181 more point sjources are Identified by their department, whose sullage water
e e et o St o s sl 20 wter Pl
pon&s He further told that around ane mo i et tar G g 5
- : month is required to verify these 800 point sourcas by
the filed officers and to submit action taken report in the matter, '

And whereas, after deliberating the matt o : the
stakeholder D"“pa"tf“e“t’f and Regional C'ﬂi’ﬂcesg of the Boae:dighiiltiglri:’:(":lf: s;fr:f :Sutr}::zts E;:alll‘ing

under their area of jurisdiction and submit the action taken report, within one month.

And whereas, minutes of the
f meeting w cerned
departments vide letter no. 693-96 dated 28.01.2025. IS el s She AT

And whereas, no report was
! : ecelv ural
Development & Panchayats, ed from the department of R

325 of 2015
the States

mebound rmanner

per local conditions,
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And Whereag, ond
no representative fron, the

meeting.

12etip
denm_mm ! Wasg conductog by the Board on 28.02.2025 but

Nt of Ryrs
! 1 Deuelupmant & Panchayats attended the

And where
nsl l'lﬂer ”’.‘.I N
Hnr.mtl‘nf: the mialter In detall, It was decided that all the

stakeholder departments
) ¢ nd iy
And wher “(-Llnnal Offlceg of the po:
L8]] 005, n”n“l *Doard .'ahi"l” subnit report ll\f 15.03.2025.

departments vide latter jyp, g % of the mayp,
' 13»16{1'“.; . NG were conveyed to the concerned
AN whereac ated 06,03,2075 2
-1 Eas, no - )
Development & Panchayats, TEPOrt was  rocelved from the department of Rural

And whereas, afior

@ ALer conslde ;
the Chalrman of the Board that e D]:‘(;tc-[ln.g the material facts on file, it has baen decided by
- Tr: earing on behalf of the D‘:};a[:;frl;?}l:;ncnt oF fural Development & Panchayat
28.03.2025, you are her:lsy' i rilccordancg with the decision of the personal hearing dated
Chairman of the Board on o;' Aforded an opportunity o fil objections, if any, before the
Poliution Control Board, N b-I:JS.Z[}zs at 11:00 AM In his office at Vatavaran Bhawan, Punjab
that you have nothing tr; s:y i atﬁoad' Head Office, Patiala, failing which it will be presumed
' " the matter and acti i ill be taken
without any further notice/ opportunity, Srion eemest it In the matter will be

) i . r 2 P

Wp h‘}l’/

%For and on behalf of

'3@“1 . : - _ Punjab Pollution Contyol Board
Endst. No. ; .' s : ke ’ g L =<

A copy of the above is forwarded to the Environmental Engineer, Punjab
Relluilon Control Board, Regional Gffice, Mqga for informagion, & negessary gtion. He s

-

requested to inform the concerned regarding date, time & venue of hearing.
C“"'/

A LR % . _ l’Z,Fc.-r and on behalf of
e g ey "+ Punjab Pollution Control Board
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To "~
'lhe.l;rwiromnenlnl Engineers (All Ros)
Punjab Pollution Control Board,
Punjab,
Subject: To ensure the zompliance of Hon'ble NGT order dated 15.10,2024 in

the matter of OA No. 1229/2024; News Item titled "Over 1200
|| sources polluting water bodies in Punjab reveals govt. report
J appearing in the Tribune dated 16.09.2024,

} It is intimated that the Hon'ble NGT has registered suo-moto OA No. 1229 of
2024 on the basis of a news item titled “Over 1200 sources poliuting water bodies in Punjab
reveals Govt. report” appearing in the Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200 sources
of poilution affecting water bodies in Punjab. As per the article, the highest number of pollution
' sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that
the report provides a district-wise breakdown of pollution sources, with other notable ficures
including 82 in Jalandhar, 66 in Patiaia, and 59 in Barnala. As per the report, untreated water

from villages, municipal committees, and other organizations is often discharged directly into

aler

rivers and drains, leading to significant water pollution. This practice violates both the W

Pollution Act and the Northern India Canals and Drainage Act of 1873.
1t is further submitted that on request of the Board, the Department of Water

Resources, Punjab has designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as
nodzl officer to provide the list of above mentioned 1200 water polluting sources which are
discharging into drains/river so that joint visit of these water polluting sources can te done
znd status report can be filed before the Hon'ble NGT. Accordingly, Sh. Jayant Kaushik, ADE
vide e-mail dated 24.01.2025 has provided the list of above said water polluting sources,

which was shared in the form of a Google link as mentioned below: -

m!ps.ﬂdocs.google.comfspreadshee!sfdmdJVfJI(o InkMiBI9JedxwwOCxCvpTdrcQatoc,t

iH\J/cdit?usp=sharing
1 meeting on the subject matter was taken by the Senior Environmental

Engineer, Punjab Pollution Control Board, Zonal Office-2, Ludhiana on 27.01.2025 through

TIRTE L6, 9T 03, ufemmr
Vatavaran Bhawan, Nabha Road, Patiala - 147001
E-mail : chairman.ptl.ppch@punjab.pov.in, msppcb@gmail.com
Phone No, 0175-2215793, 0175-2215802
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docided that all the Regiong

atter In detail, 1t was ,
g under their arca of

help
Video Conference, After deliberating the m
allin

or polluting cources | |
The copy of the minutes

Offices of the Board shall verify the wat

Jurisdiction and shall submit action taken report, within one month. |
| vide poard’s letter no,

of the mecting was conveyed to all the Regiondl offices of the Boare -
3004 vV O 12 54m
(93-96 dated 28.01,2025 alongwith through e-mail dated 28.01.2025 and copy 0

Is attached herewith for ready reference.
cnnior Environmental
Thereafter, the 2nd meeting Was conducted by the sen

rgleer Rgnel Office-11, Ludhiana of the Board on 28.02.2025 to revie
al Offices of the Boar

w the progress in the

& ; r deliberating
matler made by stakeholder departments and Region d. Afte 9

the matter in detail, it was decided that the all the Regional Offices of the Board shall verity

the water polluting sources falling under their area of jurisdiction and shall submit action taken

report by 15 March 2025. The minutes of the meeting was conveyed to all the
of the Board vide Board's letter no, 913-16 dated 06.03.2025 alongwith trot3
06.03.2025 and copy of the same is attached herewith for ready reference.

It is further informed that the no action taken report 1S received fr

Regional Office of the Board, till date.

Regional Offices

h e-mail dated

om the

It is, therefore, requested to submit the action taken report of all waler

polluling sources mentioned in the list provided by the Department of the Water Resources,

within 07 days so that it can be filed in the Hon'Dle NGT.

DA/As Above .. ' :
_ Member Secrctary

Endst. No. l§155' -—?f ‘ Dated ,9_/{)/)(;.5"

- A copy of the above is fonwarded to the Senior Environmental Engincer, Punjab
Pollution Control Board, Zanal Office- Amritsar, Jalandhar, Bathinda, Patiala-1/2, Ludhiana-

1/11.for information please.
Member Secretary”

ge?;' ?;TBT %3: m
. Vata.varan Bhawan, Nabha Road, Patiala
£-mail : chairman.ptl.ppcb@punjab.pov.in, msny 1{,47001 ,
Phone No. 0175-2215793 0175_22?g;0f)gmat1.com
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The Direclor,
Department of Rural Development and Panchayats,

Vikas Bhawan, Sector-62, Phase-0,

SAS Nagar (Mohall)- 160062, -

'hle NGT order dated 15,10.2024 in
wg Itam titled "Over 1200

njab reveals govt. report”

Subject:  To ensure the compllanca of Hon
the matter of OA No. 1229/2024; Ne

sources polluting water bodles In Pu
appearing In the Tribune dated 16.09.2024,

It is Intimated that the Hon'ble NGT has registered suo-moto OA No, 1229 of
2024 on the basls of a news Item titled “Over 1200 sources polluting water bodes In Punjzb

reveals Govt. report” appearing In the Tribune dated 16.09.2024.
The news item relates to a government report that Identifies over 1,200 sources |
|

of pollution affecting water bodies in Punjab, As per the article, the highest number of pollution |
sources, 390, were found in Amritsar, followed by 159 In Sangrur. The article highlights that |

the report provides a district-wise breakdown of pollution sources, with other notzable figures
including 82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As per the report, untreated water
from villages, municipal committees, and other organizations is often discharged directly into
rivers and drains, leading to significant water pollution. This practice violates both the Water |

Pollution Act and the Northern India Canals and Drainage Act of 1873.
It is further submitted that on request of the Board, the Department of Water

Resources, Punjaﬁ has designated Sh. Jayant Kaushlk, ADE (Mobile No. 62397-78760) as
nadal officer to provide the list of above mentioned 1200 water polluting sources which are
discharging into dralns/river so that joint vislt of these water polluting sources can be done
and status report can be filed before the Hon'ble NGT. Accordingly, Sh. Jayant Kaushik, ADE

vide e-mail dated 24.01.2025 has provided the list of above sald water polluting sources,
which was shared In the form of a Google link as mentloned below: - -
hilps://docs.qoogle.com/spreadsheets/d/1dJVIJKo InkMIBI9JedxwwOCXCvpTdrcOatpeitis

HUledit?usp=sharing
1% meeting on the subject matter was taken by the Senlor Environmental

Engi 1 Contral’| vwxfj-:;._-""i'f.-'"rf.:--- )
gineer, Punjab Pollution-Conitrol:Boardy”Zonal Office-2, Ludhlana on 27,01.2025 through

;_h' - .I_“-‘-“‘r‘;?:.—.;éf;i I :’.- o Yo %- “al®
: . e _,._"‘ K ‘;‘: ; ﬂi’
_ #Vatavaran Bhawan, Nabha Road Pat|
. Ve ala-1
‘.E-mall : chalrman.ptl.ppch unlah, ov:ln msp,t::bﬂ@:’)n01
Phone No, 0175-2215793, 0175-2215802 gmallcom
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Video Conference, After delitsorating th matter In detoll It wag daclded that the Departroent
of Bural Development & Panchayats shall verlfy the polnt s0urces rolated to It and subrnit the
achon.baken repurt of al water pollting sources mentoned 10 the s provided by e
Department of the Water Resources, within one month, Minutes of the meating v/eré conveyed
to the Superintending Englneer, Department of fural Development & panchayats Vide poard’s
leter o, 693-96 dated 28,01,2025 and also sent through e-mall dated 0,01,2025. A €oP f
minutes of the meeting dated 27,01,2025 Is attached hereuith for ready reference:

To review the progress made by the stakeholder departments and Reglona!
Offices of the Board, 2™ meeting In the subject matter was conducted by e senlor
Environmental Englneer, Zonal Office-1l, Ludhiana of the Board On 28,02,2025, AREC
deliberating the matter in detal, it was decded that the Department of RUr@ Development &
Panchayats shall verify the polnt sources velated to thelr department and submit the 2ction
taken report of all water polluting sources mentioned In the fist provided by the Departrment
of the Water Resources by 15 March 2025, Minutes of the meeting were conveyed to the ‘
Superintending Engineer; Department of Rural Development & Panchayats vide Board’s letier
no. 913-16 dated 06.03.2025 and also sent through e-mall dated 06.03.2025. A COBY of
minutes of the meeting dated 28,02.2025 Is attached herewith for ready reference.

It is further Informed thatthe no action taken/status report in the subject water
is received from the Department of Rurel Development & Panchayats, tll date.

It 1s, therefore, requested to direct the concerned Nodal Officer of your
department to submit the action taken/status report of all water polluting sources mentioned
in the list provided by the Department of the Water Resources, withiin 07 days so that it c2n

i

be filed In the Hon'ble NGT.
DAfAsAbove "3\!
- Member Secretary
s *IEE'}I“?# ' S P
. - : 2! : .:.V'aﬁm--- -
"g‘ﬂalii“:ﬁﬁﬁeﬁin ufen'®

Vatavaran Bhawan: Nablia Road; Patiala - 147001
E-mall : c_hglrman.gll.gp;b@'g"uh]'abfgﬂg"'dn,“iriippcb @gmall.com
: Phone No. 0175-2215793, 0175-2215802
B Lt _ ok -
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L Do Gowt, of Puniab
Departmant of furnl Doyelopment & Panchayat
Toy o) Vikns bhawan, Sector-62, SAS Nogar
" Chairman,
Punjab Pollutlon Control Hoard,
Patialn, 4
- Memo No. PRC/SASNR2025L5 § Dated: ”"/ oS po2S
Subi- Show eanee notlee for Violatlon of provision of Water (Prevention Control of
Pollutlon) Act 1974,
" ’
Ref- Your office’s letter no. OPCI/SELR/2021dh2025/30 (3D ated:25/04/2025:
i f Rurml
With reference to your above notice, it Is submitted on the ,:;I::l{::rtlﬂ f’m"tirﬂ‘i‘
Polluting Sourced throug e that

Development and Panchayat Department that the list of

g Provided by Depariment of Water Resources is scrutinized at this _nfﬁft'"k_“"-'l
S Out of this list only 619 Watér polluting sources  {hroughout the Punjab’ré

Ruml Development and Panchayats. This figure I8 ‘ot up to date-as per t {
dcpal‘\:mt:nt. As per previous NGT.Orders; a survey lind been conducted by our ¢ e
polluting sources in the Rural area which are disposing {hére waste water direct!

".E_rfous nvers across the State of Punjab: This survey shows that there ¢

\\.‘uPh are disposing waste water directly into_rivers or through there.. (0!
Punjab. These 800 outlets have been divided into three Pheses astper B1

ributar

1. It has bzen found th
[aled !to Dopariment. 0F
i survey done

re 8 ;Qutl_cIS'iﬂ'R.‘

delines of.

by our
rtment regarding
¢ indirectly into
sral area
in the state of

fes i
es of NGT whose

pa
y 0

detail as wel] as progress till date is as follows: =" i
2 R —
’ .no. ] Phase { Total No. of Villages | Complete Works Ongolng Nt Stater
L 1 |- Phase-l | 167 130 15 L. 22 _
[_2° | Phase2 | 317, T N T R -
- 31- Phase3 ~ | 1316 3 S T T IRkt el © i 4291 %o
e " Total 21 * 800 T s 204 ~ 84 ;.:‘,-AS:E:_!_::{::'
ol Ral A ki uge fnanial outay. ojthe fune OF 8BS RS- ,
; ower/resources

5000 Cr. Keeping in view the finan

cial -;;nsil'ion of the State of Punjab and manp
o Renovate/Rejuvenation all the ponds in one

¢ zvailable for execution of the work, it is not possible 1
year. Considering these facts the Action plan for restoration of water bodies in rural areas has bc:.n\rlg
prepared for period of ten years as per the below: - - y '
- : i Table Abstract nl'A'eti.l.Jp Plnlél ' . o
ST Vear ] Total number of | Tolal nimber of [ Tofal “Total Funds Required* (in
No. - .~ ponds tobe .| 'new ponds'to b, (< No.of..| . ™ .1 Crore) '
.| - reriovated ' | constructed/dug | -Ronds [T TR
1 | 202021 ] 1110 T 180 | -1280.]" B
2 [2021-22 |- % - 1690 =1 . 7 190 - 7 748909 .
3 | 2022-23- |7 75011625, '~ 494.26"
L e oA 12023:28: Gl 530 32 47541 =N
3 5 1. 202425 753082 ©
5 E B 52025267 ' ! e Sy AI498,88. K o 2tk
b S B 1 TR PR TR R EHZT0N S TN e 510,28 s i
817202728 " 1410%* R T T S B O S T T B haaets
| o | 2028-29 1620 260 1880 565.92
| 10 [ 2028-30 | 1701 206 1897 614.57
[~ Total . | - 15466 | . 2266 . ' | 17732 " T 4987.58
i, . The work of Restoration of th Ponds who are polluting natural \water resources of
| underground waler resources is undergoing in phased manner by afranging funds from different
sof:rccf suchssl 5ﬂ1 Finance Commission, SBM (Gramin), MGNREGA and bﬂlﬁr','s’(;'wccs.:;, . -
P B g t v

“"::‘J\\.t:.‘. "
Vv

- Deplt of Rural

Dél\;hpmcm and Panchayat.
?”{. viof P.un_lﬂb.
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a2 ANNEXURE-F

English transtation of Punjabi language

D"'C'Clomte,

Puis Department of Local Government, Punjab,
unjab Mllnicip

al Bhawan, Plot No. 3, Sector-35-A, Chandigarh.

No. C.E-
2025/22871-87> Phone No. 0172-2619273

dated 9,05,2025
To

email cepblg2@gmail.com

A 1) The Additional Deputy Commissioners of Amritsar, Barnala, Bathinda,
Faridkot, Fazilka, Ferozepur, Gurdaspur, Malerkotla, Mansa, patiala, SAS
Nagar, SBS Nagar, Sangrur, Muktsar, Tam Taran of the State of Punjab-

%) Executive Officers of Municipal Councils / Nagar Panchayats of districts

Amritsar, Bathinda, Fazilka, Gurdaspur, Patiala, Sangrur, Muktsar Sahib of the
State of Punjab.

3) Executive Officers of Municipal Councils / Nagar Panchayats of Barnala,
Dhanola, Handiaya, Tappa, Faridkot, Jaito, Ferozepur, Makhu, Mudki,
Ahmdgarh, Amargarh, Boha, Joga, Dera Bassi, Kharar, Kurali, Lalru, Naya
Gaon, Zirakpur, Gharuan, Banga, Rahon, Khemkaran, Patti and Tarn Taran of
the State of Punjab.

ﬁ/ Subject: Compliance of Hon'ble National Green Tribunal order dated 15.102024 in
the matter of OA No. 1229 of 2024 News Item titled "Over 1200 sources
polluting water bodies in Punjab reveals govt. report" appearing in the
Tribune dated 16.09.2024.

Reference: In continuation to this Office letter no. CE-2025/4380 dated 27.01.2025,
CE-2025/4498-4687 dated 28.01.2025, CE-2025/5818-19 dated
31.01.2025, whatapps message dated 18.02.2025, email dated
25.02.2025 (3.00 PM), letter no. CE-2025/10750-51 dated 03.03.2025 and
letter no.CE-2025/11334-35 dated 06.03.2025 and PPCB letter no.
PPCB/N0.15156 dated 02.5.2025.

In regard to above subject cited matter, this office has asked many times
to send the report in OA No. 1229 of 2024, but some of Municipal Councils / Nagar
Panchayats have not send the action taken reports as mentioned in the attached list.

* Now, Punjab Pollution Control Board vide letter no. PPCB/No.15156 dated
02.05.2025 has again requested to send the action taken report. You are again
requested to send the action taken report in the matter upto 12.05.2025.

Treat it as most urgent. It will be your sole responsibility if any adverse
action taken by Hon'ble National Green Tribunal / Punjab Pollution Control Board.
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Sd/-
Chief Engineer
(Municipal Councils / Nagar panchayats)

Endst. No. CE-2025/22873 Dated 09.05.2025

A copy of above is forwarded to

1) PA / DLG for Information of Director, Local Government.

2) Chief Engineer, Municipal Council (O&M), Chief Engineer, Municipal Council
(Patiala Region), Chief Engineer, Municipal Council (Bathinda Region), Chief
Engineer, Municipal Council (Amritsar and Jalandhar Region) for necessary action

in the matter.
3) ADl:t, Department of Water Resources, Punjab.
4) Environmental Engineer, Punjab Pollution Control Board, Regional Office, Moga

5) Member Secretary, Punjab Pollution Control Board, Vatavaran Bhawan, Patiala.

Sd/-
Chief Engineer
(Municipal Councils / Nagar Panchayats)
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Directorate, Department of Local Government, Punjah,
Head Quarter, Municipal Corporation Ludhiana
No. C.E- 2025/197 Phone No, 0172-2619273
Dated 11.09.2025 E-Mail: eeomly ldh@gmail com

To,
Member Secrolary,
Punjab Pollution Control Board,
Nabha Road, Paliala

Subject; To ensure the compliance of hon'ble NGT order dated 15.10.2024 in the matter.
of O.A. No. 1229/2024, News item titled "Over 1200 sources polluting water
bodies in Punjab reveals govt. report” appearing in the Tribune dated
16.09.2024.

Reference:  Your office Endst. no. PPCB/No. 15156 dated 02.05.2025

In regard to above, this office was requested to send the Action Taken Report / Status
Report in relation to O.A. No. 1229/2024 case perlaining to the Municipal Corporations / Municipal
Councils / Nagar Panchayats falling under the Department of Local Government. With regard to the
said matter, this office has received the Action Taken Report / Status Report from the Municipal
Councils / Nagar Panchayats concerning the polluting sources mentioned in the subject. Compiling
the reports so received, the consolidated report relating to the Municipal Councils / Nagar Panchayats

is hereby being sent as under; —

Sr. |' Total No. of ‘ Polluting | Balance No. of | No action to be | Action Plan ]
No. |' polluting sources | polluting } required Workin | Under
| sources removed | sources | progress  Planning
! | Stage :
(7] 200 B 19 | 1 J 5 | 3 |

Abstract of Action Plan

Sr. No. Year Total No. of Polluting sources where sewage treatment |
plants is |

under construction/under planning stage |

1 2025-26 2 ;

2 2026-27 1 |
Total 3 |

The report is presented for your information.

Chief Engineer- O&M

Endst. No. C.E- 2025/198 Dated 11.09.2025

A copy of above is forwarded to following for information:

1. Director, Department of Local Government for information.
2. Chief Engineer, (Municipal Councils/Nagar Panchayats), Department of Local Government.

Chief Engineer- O&M
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s yraard fagrar,
Department of Local Government, Punjab
Yz gnired, ward feans gltmier|

PN Head Quarter, Municipal Corporation Ludhiana
Feowy, pnin®

W3 ®. HLE/2025097
fidt : 11-09-2025 #His: ccomlgldh@gmail.com

e feu
Neag Racdl,
e YEE JaE T,
Tgregs 996, &3 98, ufenmar

femm:- To ensure the compliance of hon'ble NGT order dated 15.10.2024 in Ehe
matter. of O.A. No. 1229/2024, News item titled "Over 1200 sources polluting
water bodies in Punjab reveals povt, report" apperaring in {he Tribune dated
16.09.2024.

I~ e st @ g9 W flowiaz A PPCB/No. 15156 firdt 02-05-2025 ¥ 7T
f&g1

Quiws feft i3 T nrdts YT AN fer @239 § O.A. Nof 1229 of 2024 TR
mmmmmh@wﬁmmﬂmmm;mrﬂam
g ffor fomir AH @ﬁﬁiﬁwm&ﬂmﬂﬁ’ﬁﬁ‘ampollutingsoumesﬂﬁ
fairaz 3w T2 WaRs aw failge / ween fole yus @St aret) @3 yus foise 3
fﬂma@ﬁ%mmmnﬁwnﬁﬁwfaﬁﬁ%faﬁméﬁwaﬂﬁ: -

Sr. | Total No. of | Polluting | Balance no. | No Action to [ Action Plan

No. | Palluting Sources | of Polluting | be required | Work in | Under Planring
Souorces Removed | Sources Progress | Stage

1 200 181 19 11 5 3

Abstract of Action Plan

Sr. No. Year Total No. of Polluting Sources where sewage treatment
plant is under consideration / under planning stage.
| 2025-2026 2
2026-2027 1
Total 3
fatrae wry #t & Areart 93 U 3
Wy & SCACERCE
fifoniaz &: #.¥1./2025/198 figt : 11-09-2025
1) Qa3 ¥ @3 watE SfEdaes, A Aewrd fegm, U i § peer i3
i wher 31

2) Budaz T €3 Wy fEET (AaN JAS / 599 USTESt), REAR KOS9
fegrar, e it § s fig 3fmm wier Ay

Wy fedmhe-GaF .
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al Government, Punjab. A N N EX U R E_ H

Direc o, Department of Loc
ab Miniet [ gector- 35-A, Chandigarh.

Punjab Municipal Bhawan, Plot No.J,
No. C.E- 2025/58906 Phone No. 0172-2619273
Dated 12.09.2025 E-Mail: copblgZ @il com

To,
Member Secrelary,
Punjab Pollution Conltrol Board,
Nabha Road, Paliala
Subject: To ensure the compliance of hon'ble NGT order dated 15.10.2024 in the matter
of 0.A. No. 1229/2024, News item titled "Over 1200 sources polluting water
bodies in Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024
Reference:  Your office Endst. no. PPCB/No. 15156 dated 02.05.2025

Through the above-mentioned subject and reference letter, this office was requested
to send the Action Taken Report / Status Report in relation to O.A. No. 1229/2024 case pertaining to
the Municipal Corporations / Municipal Councils / Nagar Panchayats falling under the Department of
Local Government. With regard to the said matter, this office has received the Action Taken Report /
Status Report from the Municipal Councils / Nagar Panchayats concerning the polluting sources
mentioned in the subject. Compiling the reports so received, the consolidated report relating to the

Municipal Councils / Nagar Panchayals is hereby being sent as under: -

= =
Sr.No. | Total No. of | Polluting |Balance No. of Action Plan |
polluting sources sources polluting sources :
removed
’ 1 78 33 45 26 19
Abstract of Action Plan
[?r. No. Year Total No. of Polluting sources where sewage treatment
plants is
under construction/under planning stage [
1 2025-26 14
2 2026-27 30
3 2027-28 -
4 2028-29 -
] 2029-30 1
Total
- ota 45
Chief Engineer
(Municipal Councils/Nagar Panchayats)
Endst. No. C.E- 2025/58907-908 Dated 12.09.2025

A copy of above is forwarded to following for information:

Director, Department of Local Government, Punjab

2. Chief Engineer, Municipal Councils/Nagar Panchayals (Ludhiana & Ferozpur Region), Chief
Engineer, Municipal Councils/Nagar Panchayats (Bathinda Region), Chief Engineer, Municipal
Councils/Nagar Panchayats (Amritsar & Jalandhar Region)

Chief Engineer

(Municipal Councils/Nagar Panchayats)
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b Directorate, Department of Local Government, Punjab.
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To ensure the compliance of hon'ble NGT order dated 15.10.2024 in the matter of O.A.

No. 1229/2024, News item titled “Over 1200 sources polluting water bodies in Punjab
reveals govt. report™ appearing in the Tribune dated 16.09.2024.

JoEn W 7 € a3 R U35 &. PPCBMNo.15156 firdt 02,05.2025 & AET &g
GuSsT ferl w3 T wiells U39 I oW wa3a & 0A. No. 1229/2024 37 AE

FEBR RIS fegan wills e aarg fsand/adig ARs /a8 Uerfest medh Nems Sxn/AecH
fodae 3wz w3 fifimr famr A1 893 falise 593 fen ©e39 =8 fen o =a+ polluting sources
Hﬁﬁmﬁﬂw;mﬁwﬁ?uﬁmmm/mmmﬁmi 853 yus
fodge § B33 592 I8 99 Ane/oue oS’ 57 AEO3 Asfss folee 96 f68 wawd 37
GRS

J| Sr.na, Total No. of Polluting Balance No. of Action Plan

| polluting sources sources polluting sources |
! removed —

| Work in Under
‘ progress planning stage l
[ 78 3B 5 % | .

Abstract of Action plan

Sr.no. Year Total No. of Polluting sources where sewage treatment plants is |
under construction/under planning stage |
1 2025-26 14 |
2 2026-27 : 30 |
3 2027-28 ' - !
4 2028-29 . - &
] 2029-30 | .
Total 45 "

(5919 AT /RIS UaEsy)
e
fifs vz &, M8.-2005 X§Tv) — 68 bt |2 Sy
BuIa3 ' §39 o TIrtentt § Hew I3 I Arer -
1) Watal Ffedaea, Aesy Agag fegmr, Ui
2) ¥y fEAdhE (9T dnet/aaa dofiat) aidar das, Hu Erildvg (s dRgt sae
grfesh) sfimre 3 fedaug divs, Y BridhE (e dnst s o) adug 3
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Information sent by ROs

Operational Point sources Closed Point Sources UTbOtal Paint Sources
Village | Y7037 ’ Total Village | UrPan | Vilage | %t i wvidi
Name of District| Industnal | Waste i.oual Dairy Individiual Any Operati Industrial | Waste Local | Dalry Individiual Any Total Industrial | Waste é‘g:gl V?I::;?; mdw:d'u Any Total
Water | B0ady | Waste other | = Water | Boady | Waste other | Closed Water Y a other
| Qutlets Outiets | Qutlets
Amritsar | 17 4 1 28 238 a 292 12 0 5 11 3 30 61 29 4 6 39 241 34 353
Gurdaspur | 0 | 1 2 0 0 0 3 0 0 0 0 0 1 1 0 1 2 0 0 1 il
| Termtam | o | = 2 0 0 0 11 0 0 0 0 0 0 0 0 9 2 0 0 0 11
Pathankot | 0 1 0 0 0 0 1 0 0 0 0 0 0 0 0 1 0 0 0 0 1
Jalanghar-1 | 0 | 37 [] 0 1 1 a3 0 0 0 0 0 0 0 0 37 4 1 1 43
SBS Nagar 0 | 1 | o 0 0 0 1 0 12 0 0 0 1 13 0 13 0 a 0 1 14
Fatehgarh Sahib 0 | 1 | 1 0 0 0 20 2 5 1 0 0 1 9 2 24 2 0 0 1 29
! Hoshiarpur | o | o 3] 0 0 1] 0 0 2 3 0 0 0 5 0 2 3 0 0 0 5
Kapurthalz 2 10 0 1 0 2 13 0 0 0 0 0 0 0 0 10 0 1 0 2 13
Jalanghar-2 | 0 =] 0 0 0 1 7 0 0 0 0 0 0 0 0 6 0 0 0 1 7
| Barnala | 0 8 | 3 o 0 0 g 1 0 0 0 0 0 1 1 36 3 0 0 0 40
| Eathincz a { 14 | 17 o] [#] ] 31 1 1 5 0 0 o] 7 1 15 22 0 0 Q 38
| ludhiana-1 | 0 | &8 | o 1 0 0 7 0 2 0 0 0 0 2 0 8 0 1 0 0 9
Lughigna-2 | a | o 0 0 0 0 1] 0 0 0 0 0 R 1] 0 0 0 0 "] 0 0
Ludhiana-3 | 3 | 2 2 2 0 a 9 0 0 0 0 0 60 60 3 2 2 2 0 60 69
Ludniana-4 0 | o 0 0 0 0 0 0 35 2 37 0 35 2 37
Fazilka i 0 | o | o 0 ¢} 1] 0 0 0 1 0 0 0 1 0 0 1 0 0 0 1
| Malerkotia o | 45 | 1 0 0 0 46 1 0 0 0 0 0 1 1 45 1 47
| Faridkot | ] | 5 | & 0 0 0 13 0 0 0 0 0 0 0 0 ) a 0 0 13
| ShriMukatSar | o e |2 o 0 o 17 0 'l 0 0 0 0 1 18
! Sahip i | 0 16 2 0 0 0
Sangrur | o | 173 | 1 0 0 1 188 0 7 1 0 0 0 8 0 180 15 0 0 1 196
SAS Nagar g | 2 | =22 0 0 0 34 4 0 6 0 0 10 I a 3 37 0 0 44
Patials | [ | o | o [ 0 0 0 3 55 8 0 0 66 3 55 a 0 0 0 66
Ferozour | ] | 2 | & 0 ] [i 8 0 0 1 0 0 0 1 0 2 7 0 0 0 2
Moga | 0 | s 2 o 0 0 8 1 10 1 12 1 16 3 0 0 0 20
Mansz | o S 5 0 0 0 a3 1 2 1 0 0 0 4 1 40 B 0. [3) 0 a7
Rupnagar | 0 [EE 2 0 o 0 15 0 0 0 0 0 0 0 0 13 > 0 0 0 15
[ Total [ 20 | 450 | @9 32 233 9 849 26 132 35 11 3 93 300 | a6 582 134 a3 242 102 1149
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